THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:ghconline.gov.in

10:30 AM to 1:00 PM
2:00 PMto 4:30 PM
[ For Wednesday,23rd October 2024]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[AT 11:00 AM]

BEFORE:

JOINT REGISTRAR (JUDL.) MR. CHINMOY BARUAH
COURT NO: 111

Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
ORDERS
RSA/141/2019 SRI AMEN ALI AND ANR MR. N ALAM
Versus MR. S U AHMED
BOLAI RAM BISWAS AND 5 ORS MR K JAIN
L.A.(Civil)/2585/2023 SHRI PAWAN GOSWAMI MR. S P ROY
in CRP/255/2013 Versus JYOTISH DAS
BASIR MIYAN @ BASIR AHMED and 3 MS P DEY
ORS.
WITH
CRP/255/2013 MONAKO GOSWAMI MR.S P ROY
Versus MR.D NANDI

3

4

BASIR MIYAN @ BASIR AHMED and 3
ORS.

MR.K RAJBONGSHI

WP(C)/5585/2023 HEMEN MAHANTA @ HEMENDRA MR B M DEKA SC, KHADI AND VILLAGE
CHANDRA MAHANTA MS D MAHANTA INDUSTRIES BOARD
Versus MR R.AHMED GA, ASSAM
THE STATE OF ASSAM AND 7 ORS SC, HANDLOOM, TEXTILE
AND SERICULTURE
WP(C)/6731/2023 SEEMA RANI SUTRADHAR MR. S B LASKAR SC, P AND R.D.
Versus MR. H A LASKAR GA, ASSAM
THE STATE OF ASSAM AND 13 ORS MS N KALITA
MS D DUTTA

WP(C)/3837/2024

ABDUL HAYE AND 58 ORS.
Versus
THE UNION OF INDIA AND 2 ORS

MR. AF N U MOLLAH
K ZAMAN

MS. K PHUKAN(CGC)
MS. K PHUKAN(CGC)
DY.S.G.L

LEAVE NOTE OF ADVOCATES FOR 23/10/2024

MS. N M DEKA 17-07-2024 To  20-12-2024
MS. B M CHETRI 11-09-2024 To 06-11-2024
MS. A BHATTACHARYYA 24-09-2024 To  20-12-2024
MR. C CHOWDHURY 21-10-2024 To  23-10-2024
MD. A ATIA 21-10-2024 To  30-10-2024
MR. A KJAIN 08-10-2024 To 10-11-2024
MD. H BHUYAN 11-10-2024 To 02-11-2024
MR. P SARMA 04-10-2024 To 16-11-2024
MR. O P BHATI 04-10-2024 To 16-11-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010070682019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010148822023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010193022013
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010207502023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010261632023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010144902024

R C SANCHATI
MS. K YADAV

MR. R L YADAV

MRS A SAIKIA

MS N SAIKIA

MR. ] SARMAH

MR H MAURYA

MR. A BHATTACHARYA
MS. B CHOWDHURY

MR. N | GOGOI

MR D C K HAZARIKA

MR D K MISHRA

MR. P MAHANTA

MR K K MAHANTA (Sr. Advocate)
MR A K DAS

MR. R P KAKOTI SR. ADV.
MR P C DEY

MR. M A CHOUDHURY
MR. L C DEY

MR. B BARMAN

MR. R A CHOUDHURY
MRS. B SARKAR

MR. T ROY

MR. M H RAJBARBHUIYAN

21-10-2024
21-10-2024
21-10-2024
09-10-2024
21-10-2024
21-10-2024
21-10-2024
22-10-2024
21-10-2024
22-10-2024
21-10-2024
22-10-2024
22-10-2024
22-10-2024
22-10-2024
24-10-2024
24-10-2024
23-10-2024
24-10-2024
22-10-2024
23-10-2024
28-10-2024
28-10-2024
24-10-2024

To
To
To
To
To
To
To
To
To
To
To
To
To
To
To
To
To
To
To
To
To
To
To
To

26-10-2024
10-12-2024
10-12-2024
27-10-2024
30-10-2024
23-10-2024
20-11-2024
28-10-2024
30-10-2024
08-11-2024
05-11-2024
30-10-2024
24-10-2024
31-10-2024
26-10-2024
28-10-2024
25-10-2024
04-11-2024
29-10-2024
30-10-2024
30-10-2024
10-11-2024
10-11-2024
29-10-2024
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:ghconline.gov.in

10:30 AM to 1:00 PM
2:00 PMto 4:30 PM
[ For Wednesday,23rd October 2024]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[AT 11:00 AM]

BEFORE:

JOINT REGISTRAR (VIGILANCE) - SMTI. JAYASHREE BORA
COURT NO: 111

Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate

ORDERS

ALAKANANDA BORA MR. P KHATANIAR
Versus MS. P TALUKDAR
JAYMATI SHAH AND 11 ORS. MRS. N RAHMAN

MR. R K DUTTA (R6 & 7)
MR. U | SAIKIA (R6 & 7)
MR G RAHUL (R5)

MR. D P BORAH (R5)
MS J DAS (R6 & 7)

MR. H C SARMA (R8)
MR. H A AHMED (R8)

1 CRP/51/2018

2 WP(C)/762/2018 RUPAM KUMAR DAS MR. K R PATGIRI GA, ASSAM
Versus MS. C DAS MR. B ] MUKHERJEE
THE GAUHATI HIGH COURT AND 9 ORS. MRS. C DAS MR. S BISWAS

MR. S DUTTA (R8 AND 9)
MR. R A HAZARIKA
SC, G.H.C, H K DAS

3 WP(C)/2593/2018 HILLAL UDDIN MS. B CHOUDHURY GA, ASSAM
Versus MR S K SARKAR SC, HEALTH
THE STATE OF ASSAM AND 6 ORS.
4  WP(C)/2936/2018 BIBEKA NANDA BHUYAN MR. A D CHOUDHURY DR. B AHMED
Versus SC, CO OP
THE STATE OF ASSAM AND 5 ORS. MS U DAS, R-5
5 WP(C)/4483/2018 M/S. NARMADA AGENCIES MR B SHARMA GA, ASSAM

Versus MR H DAS
THE STATE OF ASSAM AND 2 ORS MR B KAUSHIK
MR G ] TALUKDAR

1) MS. N M DEKA 17-07-2024 To  20-12-2024
2) MS. B M CHETRI 11-09-2024 To 06-11-2024
3) MS. A BHATTACHARYYA 24-09-2024 To  20-12-2024
4) MR. C CHOWDHURY 21-10-2024 To  23-10-2024
5) MD. A ] ATIA 21-10-2024 To  30-10-2024
6) MR. A K JAIN 08-10-2024 To 10-11-2024
7) MD. H BHUYAN 11-10-2024 To 02-11-2024
8) MR. P SARMA 04-10-2024 To 16-11-2024
9) MR. O P BHATI 04-10-2024 To 16-11-2024
10) R C SANCHATI 21-10-2024 To  26-10-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010101282018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010022542018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010083622018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010096522018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010146052018

MS. K YADAV

MR. R L YADAV

MRS A SAIKIA

MS N SAIKIA

MR. ] SARMAH

MR H MAURYA

MR. A BHATTACHARYA
MS. B CHOWDHURY

MR. N ] GOGOI

MR D C K HAZARIKA

MR D K MISHRA

MR. P MAHANTA

MR K K MAHANTA (Sr. Advocate)
MR A K DAS

MR. R P KAKOTI SR. ADV.
MR P C DEY

MR. M A CHOUDHURY
MR. L C DEY

MR. B BARMAN

MR. R A CHOUDHURY
MRS. B SARKAR

MR. T ROY

MR. M H RAJBARBHUIYAN

21-10-2024
21-10-2024
09-10-2024
21-10-2024
21-10-2024
21-10-2024
22-10-2024
21-10-2024
22-10-2024
21-10-2024
22-10-2024
22-10-2024
22-10-2024
22-10-2024
24-10-2024
24-10-2024
23-10-2024
24-10-2024
22-10-2024
23-10-2024
28-10-2024
28-10-2024
24-10-2024

To
To
To
To
To
To
To
To
To
To
To
To
To
To
To
To
To
To
To
To
To
To
To

10-12-2024
10-12-2024
27-10-2024
30-10-2024
23-10-2024
20-11-2024
28-10-2024
30-10-2024
08-11-2024
05-11-2024
30-10-2024
24-10-2024
31-10-2024
26-10-2024
28-10-2024
25-10-2024
04-11-2024
29-10-2024
30-10-2024
30-10-2024
10-11-2024
10-11-2024
29-10-2024
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:ghconline.gov.in

10:30 AM to 1:00 PM
2:00 PMto 4:30 PM

[ For Wednesday,23rd October 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

COURT NO: 115

DEPUTY REGISTRAR (BENCH) - MR. SAPTARSHI DAS

Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
ORDERS
1 Crl.A./234/2018 SRI ROSHAN RAJ GUPTA MR. P ] SAIKIA PP, ASSAM
Versus MR. M AGARWALLA
THE STATE OF ASSAM AND ANR MR. K BORUAH
MR. P BORDOLOI
2 Crl.A./162/2020 BIJU GOGOI MR. S K BARKATAKI PP, ASSAM
Versus MS B SHARMA
THE STATE OF ASSAM AND 2 ORS. MR D K NATH
MS M DAS
3 RSA/53/2022 MANJU VERMA MR. P J SAIKIA MR S DUTTA (r-1,6,7)
Versus MR. A K GUPTA MS. S. MOCHAHARI (r-
GEETA DEVI AND 6 ORS. MR K] SAIKIA 1,6,7)

MR. S DUTTA (r-1,6,7)

4  Crl.A./56/2022 DIPJYOTI DEKA MR H R A CHOUDHURY PP, ASSAM
Versus MR. A AHMED
THE STATE OF ASSAM AND ANR. MR. | U CHOWDHURY
5 RSA/51/2023 ROHINI KUMAR MAZUMDAR AND ANR. MR. A SATTAR
Versus MR. R SARMA
ON THE DEATH OF DEBENRA KUMAR MS. S D SAIKIA

CHOUDHURY, HIS LEGAL HEIR SMTI
MAMONI CHOUDHURY AND ORS.

MS DIPALI DUTTA

1) MS. N M DEKA 17-07-2024 To  20-12-2024
2) MS. B M CHETRI 11-09-2024 To 06-11-2024
3) MS. A BHATTACHARYYA 24-09-2024 To  20-12-2024
4) MR. C CHOWDHURY 21-10-2024 To  23-10-2024
5) MD. A J ATIA 21-10-2024 To  30-10-2024
6) MR. A K JAIN 08-10-2024 To 10-11-2024
7) MD. H BHUYAN 11-10-2024 To 02-11-2024
8) MR. P SARMA 04-10-2024 To 16-11-2024
9) MR. O P BHATI 04-10-2024 To 16-11-2024
10) R C SANCHATI 21-10-2024 To  26-10-2024
11) MS. K YADAV 21-10-2024 To 10-12-2024
12) MR. R L YADAV 21-10-2024 To 10-12-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010146602018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010093672020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010061822022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010069452022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010236902022

MRS A SAIKIA
MS N SAIKIA

MR. J SARMAH

MR H MAURYA

MR. A BHATTACHARYA
MS. B CHOWDHURY

MR. N ] GOGOI

MR D C K HAZARIKA

MR D K MISHRA

MR. P MAHANTA

MR K K MAHANTA (Sr. Advocate)
MR A K DAS

MR. R P KAKOTI SR. ADV.
MR P C DEY

MR. M A CHOUDHURY
MR. L C DEY

MR. B BARMAN

MR. R A CHOUDHURY
MRS. B SARKAR

MR. T ROY

MR. M H RAJBARBHUIYAN

09-10-2024
21-10-2024
21-10-2024
21-10-2024
22-10-2024
21-10-2024
22-10-2024
21-10-2024
22-10-2024
22-10-2024
22-10-2024
22-10-2024
24-10-2024
24-10-2024
23-10-2024
24-10-2024
22-10-2024
23-10-2024
28-10-2024
28-10-2024
24-10-2024

To
To
To
To
To
To
To
To
To
To
To
To
To
To
To
To
To
To
To
To
To

27-10-2024
30-10-2024
23-10-2024
20-11-2024
28-10-2024
30-10-2024
08-11-2024
05-11-2024
30-10-2024
24-10-2024
31-10-2024
26-10-2024
28-10-2024
25-10-2024
04-11-2024
29-10-2024
30-10-2024
30-10-2024
10-11-2024
10-11-2024
29-10-2024
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